Number of Incidents of Chain and Purse Snatching

15 (14/14/146) Sh. Bharat Bhushan Batra (Rohtak): Will the Home Minister be pleased to State:-

a)

Reply:

The number of the incidents of chain and purse snatching occurred in Rohtak city during the
last 6 months togetherwith the number of accused arrested by the Government alongwith
the details thereof; and

The present status of the FIR No. 366 dated 14.09.2022 registered by the Government on
account of chain snatching and whether the accused has been arrested or any recovery has
been made togetherwith the details thereof ?

Home Minister, Haryana.

Sir, a statement is laid on the Table of the House.



a) The number of the incidents of chain and purse snatching occurred in Rohtak City during the last
6 months (from 01.06.2022 to 30.11.2022) is as under:-

Head Number of incidents Number of accused arrested
Chain snatching 09 00
Purse snatching 12 08

The detail of arrested accused is as under:-
1. Deepak s/o Harichand r/o Sora Kothi Rohtak arrested on 13.06.2022
2. Manjeet s/o Sathir r/o Sora Kothi Rohtak arrested on 13.06.2022
3. Harbhajan Singh s/o Mejar Singh r/o Khan Mohamad Fathebad arrested on 20.06.2022 & 04.07.2022
4. Rohit@ Gullu @ Ganesh s/o Beli Ram r/o Dairy Mohalla Rohtak arrested on 21.06.2022
5. Sunil @ Chuhu s/o Pappu r/o Gohana Adda Rohtak arrested on 20.06.2022
6. Himanshu @ Dhari s/o Satish r/o Vishwakarma Nagar Rohtak arrested on 18.09.2022
7. Deepak @ Popi s/o Baljeet r/o Garhi Mohalla Rohtak arrested on 08.11.2022
8. Dinesh @ Dinu s/o Chandan r/o Ganga Bishan Nagar Rothak arrested on 08.11.2022

b) The case FIR No. 366 dated 14.09.2022 u/s 379A/34 IPC PS Arya Nagar, Rohtak was registered on the
complaint of Smt. Lalita w/o Mulakraj r/o Jagdish Colony, Rohtak. It was an incident of chain snatching.
During investigation, police scanned footage of CCTVs around the scene of crime. It obtained tower
dump and analysed call details around the scene of crime. It also interrogated previous offenders of
chain-snatching of the district and adjoining areas. Presently the case is being investigated by CIA Unit-3
of Rohtak police. All out effort is being made to trace the case at the earliest.
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